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SHRI JASWANT SINGH: Does this tomb
come under the category of projected
monuments?

Suri HUMAYUN KABIR: Yes, Sir.
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f[ SETTING UP OF POST-BASIC INSTITUTIONS

*591. SHRI NAWAB SINGH
CHAUHAN: Will the Minister of EDUCATION
be pleased to refer to page 8 of the Report of
the Ministry of Education and Scientific
Research for 1957-58 and State :

(a) the number of State Governments
which have so far set up Post-Basic
Institutions and the number of such
institutions so far set up by each «of them; and

(b) the amount of financial assistance so
far given by the Central Government to each
State Government?]
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K. L. SHRIMALI) : (a) One in Ttajasthan only.

(b) Rs. 11,000.]

fl] English translation.
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I might also explain it in English, Sir. There
has been some delay in sanctioning this
scheme by the Finance Committee. Now the
scheme has been sanctioned and there are
certain proposals by the Madras State and
Bihar State, which are under consideration.
Some applications have also been received
from voluntary organisations, and necessary
action will be taken.
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SHRI T. S. AVINASHILINGAM
CHETTIAR: May 1 know, Sir, whe
ther the Government is aware that
not even one university has recognis
ed he post-basic schools for purposes
of admitting the students turned out
by such schools to the university
course and as such these post-basic
schools do not attract students? Will
the Government get these prelimina
ries  settled  before investing large
amounts of money in starting new
post-basic schools?

1

Dr. K. L. SHRIMALI: This matter was
considered at the Ministers' Conference and it
was decided that post-basic schools should not
be a separate category by itself, that it should
be one of the types of multi-purpose schools
and that the boys should be able to appear for
the same examination. It is not our intention
that there should be two parallel streams even
at the post-basic school stage.

SHRI T. S. AVINASHILINGAM
CHETTIAR: If that is the decision, Sir, what
is the reason for having separate Schemes for
this? These schemes can be made part of the
Secondary Education Scheme so that any
further difficulty does not continue?

Dr. K. L. SHRIMALLI: The idea is that the
same ideology and the same outlook which
exist in basic schools might be continued at a
later stage

[ RAJYA SABHA ]
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also and that in the content and in the

to Questions

examinations there should not be any
separation.
SHRI  T. S. AVINASHILINGAM

CHETTIAR: May I know, Sir, whether any
State Government has implemented this
proposal, which had: been approved by the last
Central Advisory Board of Education? Not
even one to my knowledge.

Dr. K. L. SHRIMALI: At present as far as
my knowledge goes, there are 66 post-basic
schools in various States including Assam,
Bihar, Bombay, Kerala, Madras, Orissa,.
Punjab, Rajasthan, West Bengal, Andhra
Pradesh and Madhya Pradesh, and we are
making every effort to see that these schools
are integrated into-the national system.

SHRI T. S. AVINASHILINGAM
CHETTIAR: Pending this integration, Sir,
may | know whether the grants for these
separate schools will be stopped because that
will lead to wastage and blind alleys, I mean
whether they will keep these schemes
pending?

Dr. K. L. SHRIMALL: I do not share the
views of the hon. Member in this matter.
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Surt H. N. KUNZRU: The Education
Minister said that it would be his effort to
integrate the post-basic institutions with the
national system of education. Would he mind
clearly explaining what he meant by this?

Dr. K. L. SHRIMALIL:  Well, Sir, I was
referring to the decision which the
Government had taken in consultation with the
Education Ministers
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of the different States, that these post-basic
schools should not form a separate category
by themselves, that they should be one of the
types of the multi-purpose schools. It is not
intended that there should be separate
examinations for the students who are going
out of the post-basic schools. At the secondary
stage there will not be two parallel streams;
there will be only one stream and one type of
examination.

DrR. RAGHUBIR SINH: Why is it not
going to be different from the other system?

Dr. K. L. SHRIMALI: The hon. Member is
aware that basic school has a certain ideology.
They give great emphasis on crafts and on
manual work and manual activities, and if
certain schools want to emphasise that aspect
even in secondary schools, Government has
no objection; in fact they would welcome that
feature in the secondary schools also.
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tt SELECTION OF PERSONS FROM JAMMU AND
KASHMIR TO ALL-INDIA SERVICES

*592. SHRI RAM SAHALI: Will the Minister
of HOME AFFAIRS be pleased to state the
number of persons from the State of Jammu
and Kashmir who have so far been selected
for recruitment to the All-India Services?]
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t[THE MINISTER oF HOME AFFAIRS (SHRI
GOVIND BALLABH 1 PANT) : The number of
officers from the State of Jammu and Kashmir
who have so far been Selected for recruitment
to the All-India Services is 16 for the I.A.S, and
11 for the I.P.S.]
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SHr1 B. K. P. SINHA: May I know. Sir,
whether the officers who have been selected,
have been selected after interview by a
selection board, or have they competed at the
All-India Services Examinations?

SHRI GOVIND BALLABH PANT: Their
cases have been considered by a selection
board presided over by a Member of the
Union Public Service Commission.

SHRIB. K. P. SINHA: May I know, Sir, if it
is the intention of Government to allot
henceforth a certain proportion of the
candidates who compete at the All-India
Combined Services Examinations to the State
of Jammu and Kashmir also?

SHRI GOVIND BALLABH PANT: Yes,
the scheme applies to Jammu and Kashmir as
to other States.

PANDIT S. S. N. TANKHA: 1 wanted to
know whether this selection has taken place
on the basis of an examination or on an ad hoc
basis.

SHRI GOVIND BALLABH PANT: No
examination was held. Persons who are
promoted to the LA.S. and [.P.S. from among
the members of State Service have not to
appear in any examination

translation.




